FN THE SUPREME COURT OF | NDI A
Cl VI L APPELLATE JURI SDI CTI ON
ClVIL APPEAL NQ(s). 7753 CF 2009

GHAZI ABAD DEVELOPMENT AUTHORI TY Appel | ant (s)
VERSUS

BRIJISH DI XI' T Respondent ( s)

ORDER

No one appears for t he appel I ant - Aut hority. Even on

t he previ ous date of heari ng no one had appear ed on
behal f.

The appeal is therefore disnissed for non-prosecution.
........................ CJl .

(A'M KHANW LKAR)
NEW DELHI

DATED 15 th
SEPTEMBER, 2016.

| TEM NO. 101 COURT NO. 1 SECTI ON XVI |
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Cvil Appeal No(s). 7753/2009
GHAZI ABAD DEVELOPMENT AUTHORI TY Appel | ant (s)
VERSUS
BRIJISH DI XI'T Respondent ( s)
(with office report)
Date : 15/09/2016 This appeal was called on for hearing today.
CORAM :
HON&#39; BLE THE CHI EF JUSTI CE
HON&#39; BLE MR JUSTI CE A M KHANW LKAR
For Appellant(s) M. T. Muhipal, Adv. (Not Present)

For Respondent (s)

T he Court made the follow ng
ORDER

No one appears for t he appel I ant - Aut hority. Even on
t he previ ous date of heari ng no one had appear ed on
behal f.
The appeal is therefore disnissed for non-prosecution.
( MAHABI R SI NGH) ( VEENA KHERA)

COURT MASTER COURT MASTER
(Signed order is placed on the file)



